
NATIONAL COMPANY IAW TRIBUNAL
NEW DELHI BENCII

NEW DELHI

I

c. P. NO. 21(ND12009
cA. NO,

PRCSENT: SMT. INA MALI|OTRA
Hon'bl€ Member (J)

ATTENDANCE-CUM-ORDER SNEET OF THE HEARING OF NEW DELHT BEN€H Of
THE NATIONAL COMPANY LAWTRIBUNAL ON 06.10.2016

NAI4E OFTHE COMPANY: M/s. Smt Madhu BhaskarV/s. TNB Investments P!t. Ltd.

SEqTION OF THE COMPANTES ACT:392398

s.N NAME DEsIGNATIOI{ REPRESENTATION SIGNATURE
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